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Present : Shri S.S, Tiuari, counsel for
the applicant.

Shri P.H.Raiiichandani, counsel
for the respondents.

The learned counsel of the

applicants states that he has received

the instructions from his cliont to

withdraw the application. Accordingly,

the application is dismissed as with-

drawn. In view of this, the interim

ordpr already passed will also

ceased to be in operation.
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